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(b) if so, the details thereof;

(c) the time by which the banks are likely to provide 
above assistance; and

(d) the number of farmers likely to be benefited 
through this assistance?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) to (d) Develop
ment of fisheries in ail its aspects from fish catching to 
the stage of export, financing of equipment necessary for 
fishing, rehabilitation of tanks, fish breeding, etc. are 
considered as activities allied to agriculture.Therefore, short 
term as well as term loans granted by commercial banks 
for these activities are treated as direct finance to agri
culture and hence form a part of priority sector advances. 
As per extant instructions issued by Reserve Bank of India 
(RBI), scheduled commercial banks both in the public and 
private sector are required to provide 18% of their net bank 
credit to the agriculture sector. Further, National Bank for 
Agriculture and Rural Development (NABARD) provides 
refinance assistance to commercial banks, regional rural 
banks and cooperative institutions for supporting marine, 
inland and brackish water fisheries schemes in the 
country.The total refinance assistance from NABARD, 
during the year 1996-97, amounted to Rs.40.59 crores 
involving approximately over 10,000 physical units.

Sales Tax

2822. SHRI T. GOVINDAN: Will the Minister of FI
NANCE be pleased to state:

(a) whether the Government have taken any deci
sion on the request of Kerala Government to give power 
to levy Sales Tax on Sugar, Textiles and Tobacco which 
was surrendered to the Centre has only under a contractual 
agreement so that State Government can raise revenue 
thrice the amount they currently receive from the centre, 
on this account; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) and (b) No such 
proposal is under consideration of the Government at 
present.

India Development Forum

2823. SHRI T. GOPAL KRISHNA: Will the Minister of 
FINANCE be pleased to state:

(a) the external assistance India is likely to get as 
assured at the India Development Forum meeting held in 
Paris recently; and

(b) the purpose for which the assistance is pro
posed to be utilised?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) The total pledges 
of Official Development Assistance made by multilateral and

bilateral donors in India Development Forum Meeting held 
on 23rd and 24th June, 1997 in Paris was US $6.74 billion.

(b) At the India Development Forum Meeting the 
donor countries offer assistance in terms of overall pledges. 
The details of external assistance by foreign countries/ 
institutions and terms and conditions are known only after 
the aid negotiations/agreements with donor countries/ 
institutions are finalised.

Withdrawal of Turban from Sikh Class IV 
Employees of LIC

2824. SHRI SATYA PAL JAIN: Will the Minister of 
FINANCE be pleased to state:

(a) whether the Government of India is aware that Sikh 
Class IV employees of the LIC of India used to get “Turban” 
as a part of their uniform;

(b) whether the same i.e. Turban has now been 
withdrawn from the uniform of the Sikh Class IV employees 
of the LIC of India; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) to (c) The 
information is being collected and will be laid on the Table 
of the House.

[ Translation]

Export of Onion

2825. SHRI ANAND RATNA MAURYA:

SHRI BRIJ BHUSHAN TIWARI:

Will the Minister of COMMERCE be pleased to
state:

(a) whether there has been a heavy decline in the 
export of onion from the country;

(b) if so, the reasons therefor;

(c) the names of the countries to which India is 
exporting onion;

(d) whether the Government have formulated any 
ambitious scheme to increase, the export of onion;

(e) if so, the details thereof; and

(f) the foreign exchange earned from the export of 
vegetables during each of the last three years?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (DR. BOLLA BULLI RAMAIAH): (a) and (b) 
No, Sir. The exports of onions which were valued at Rs.
90.88 crores in 1990-91 have risen to Rs. 271.16 crores 
in 1996-97.

(c) India has been exporting onions mainly to 
Bahrain, Brunei, Bangladesh, Japan, Kuwait, Mali, Malaysia, 
Maldives, Mauritius, Nepal, Netherlands, Oman, Pakistan,
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Qatar, Reunion, Saudi Arbia, Seychelles, Singapore, Sri 
Lanka, United Arab Emirates, U.K., and U.S.A.

(d) and (e) Some of the steps taken to enhance 
production, productivity and exports of onions, inter-alia, 
include improvement in seeds of existing varieties, devel
opment of improved/new varieties, enhancing consistency 
in quality, establishment of modern storage facilties, devel
oping improved packaging, conducting buyer-seller meets 
and sending trade delegations abroad.

(f) The foreign exchange earned from the export 
of vegetables during the last three years has been as follow:

(Value: Rs.lakhs)

Year Exports

1994-95 24798.10

1995-96 29740.80

1996-97* 34285.80

•Provisional figures (Source: DGCI&S, Calcutta)

[English]

Officers Charge-Sheeted Prosecuted of NBs

2826. SHRI MOHAN RAWALE:

SHRI RADHA MOHAN SINGH:

Will the Minister of FINANCE be pleased to
state:

(a) the number of cases of fruads, embezzlement 
misappropriation of funds and other serious Irregularities 
detected in the public sector and other banks in the country 
during the last three years alongwlth bank-wise and year- 
wise details thereof;

(b) the number of cases referred to the C.B.I. and

the number of cases in which bank employees were found 
involved alongwlth the number of persons charge-sheeted, 
suspended and prosecuted and the value of the total 
amount involved in the scam; and

(c) the scheme formulated by the Government to 
prevent increasing scams in banks?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) Information readily 
available relating to bank-wise position of number of frauds 
detected in public sector banks during the years 1994, 1995 
and 1996 is given in the attached statement.

(b) Information readily available relating to action 
taken against delinquent employees of public sector banks 
for frauds is given below:

1994 1995 1996

(i) No. of employees 
convicted 50 33 46

(ii) No. of employees 
awarded major/minor/ 
penalty 1248 1160 1207

(ill) No. of employees
dismissed/discharged/
removed 360 301 331

(c) The public sector banks, at the instance of 
Government and Reserve Bank of India (RBI) have taken 
several steps from time to time for prevention of frauds. 
These steps include issue of comprehensive guidelines by 
RBI for strengthening the control mechanism in banks, 
review of fraud cases on a continual basis by RBI, advising 
the banks of modus-operandi in ingenious cases alongwith 
required safeguards to prevent their recurrence, proper 
training of operational personnel and investigations and 
scrutiny Into reported cases of major frauds as well as snap 
inspections covering systems and procedures and control 
arrangements in fraud prone areas by the RBI.

Statement

Statement showing bank-wise number of frauds detected In public sector banks 
during the years 1994, 1995 and 1996

SI.

No.

Name of the Bank

1994

No. of Frauds 

1995 1996

1 2 3 4 5

1. State Bank of India 616 554 468
*7

2. State Bank of Bikaner & Jaipur 21 18 13

3. State Bank of Hyderabad 23 40 36


